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Question Answer 
Will the Minister for Skill 

Development and Entrepreneurship 

be pleased to State: 

By Shri Pramod Sawant, Hon. Minister for 

Skill Development and Entrepreneurship. 

(  a)The timeframe by which the next 

batch for Apprenticeship Training 

under Chief Ministers Goa 

Apprenticeship Scheme 2023 will start 

for registration; 

Sir, 

Engagement of Apprentices under Goa Chief 

Ministers Apprenticeship Policy for Government 

Establishment-2023 is still valid & is a continuous 

process as Apprentices can be engaged as per 

available opportunities in the Departments / 

Establishments as and when they arise 

 (b)The total number of Apprenticeship 

Training opportunities that will be 

available in Government and Private 

Sector for this year; 

Sir, 

589 Number of Opportunities are currently 

available on Portal as on date in the state of Goa. 

Creation of Opportunities is continuous process 

and are created as and when they arise 

 

(c)Whether the candidates who have 

registered last year and did not get 

opportunity will be considered this time 

or whether they will have to register 

once again for this year under the 

scheme; 

Sir, 

Candidate registration on National Apprenticeship 

portal is one time task. 

Once the candidate is registered on the portal, 

he/she can then login every time using the same 

credentials. The Candidate can then apply for 

opportunities as and when they are created on 

portal using his pre created account 

 

(d) Whether any extension will be 

given to the candidates who are 

presently undergoing Apprenticeship 

Training in both Government and 

Private sector; 

Sir, 

No, duration of training period is either one year 

or as per the duration of trade whichever is higher 

as stated under “Goa Chief Ministers 

Apprenticeship Policy for Government 

Establishment -2023”. As per Apprenticeship 

Rules 1992, Extension of Apprentices can be 

initiated in extraordinary situations If unable  to 

take the final test owing to illness or other 

circumstances beyond his control to cover up 

training missed up during such period 
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 (e)the details of monthly stipend 

paid to these trainees as per their 

qualifications for the placement 

given under the scheme in both 

Government and Private Sector; 

and 

Sir, 

Minimum Stipends paid under Goa Chief Minster’s 

Apprenticeship Policy for Government Establishments -

2023 are as below: 
Serial 

number 
Category 

Prescribed minimum 
amount of stipend 

(1) (2) (3) 

(i) 
School pass-outs (class 

5th - class 9th) 
Rs 8000 per month 

(ii) 
School pass-outs (class 

10th) 
Rs 8000 per month 

(iii) 
School pass-outs (class 

12th) 
Rs 10000 per month 

(iv) 
National or State 
Certificate holder 

Rs 10000 per month 

(v) 

Technician 
(vocational) 

apprentice or Voca-
tional Certificate 

holder or sandwich 
course (Students from 
Diploma Institutions) 

Rs 11000 per month 

(vi) 

Technician apprentice 
or diploma holder in 

any stream or 
sandwich course 

(students from degree 
institutions) 

Rs 12000 per month 

(vii) 

Graduate apprentices 
or degree apprentices 

or degree in any 
stream 

Rs 13000 per month 

Serial 
number 

Category Prescribed minimum 
amount of stipend 

(1) (2) (3) 

(i) 
School pass-outs 

 ( class 5th - class 9th ) 
Rs 5000 per month 

(ii) 
School pass-outs  

( class 10th) 
Rs 6000 per month 

(iii) 
School pass-outs 

 ( class 12th) 
Rs 7000 per month 

(iv) 
National or State 
Certificate holder 

Rs 7000 per month 

(v) 

Technician (vocational) 
apprentice or 

Vocational Certificate 
holder or Sandwich 

Course (Students from 
Diploma Institutions) 

Rs 7000 per month 

(vi) 

Technician apprentices 
or diploma holder in any 

stream or sandwich 
course (students from 

degree institutions) 

Rs 8000 per month 

(vii) 
Graduate apprentices or 

degree apprentices or 
degree in any stream 

Rs 9000 per month 

 

Minimum Stipends paid under National Apprenticeship 

Promotion Scheme – Central Government  Stipend for 

Private Establishments are as below: 
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(f)whether the candidates holding 

one year Apprenticeship Training 

Certificate/ experience will be 

given priority for future 

permanent/regular Government 

Job? 

 

 

Sir, 

As of now the Government of Goa doesn’t have any 

policy for prioritizing Apprenticeship Certificate holder 

during Government job recruitment. However the 

Apprenticeship training is treated as Experience in 

Government Department wherever applicable as per the 

amended recruitment rules for Group ‘C’ posts notified 

via Official Gazette , Series No. 29  dated 19th October, 

2023 via Notification No 1/8/2023-PER by Government 

of Goa 

 

 

 



 

NOTE FOR SUPPLEMENTARY 
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“APPRENTICESHIP TRAINING UNDER CHIEF MINISTERS GOA  
 

APPRENTICESHIP SCHEME 2023”               
             

The aim of the Apprenticeship training is to enhance the employability of 

the youth. Apprenticeship Training gives an opportunity to the Apprentice to 

undergo On Job Training and are then exposed to real working conditions. 
 

 The “Goa Chief Minister’s Apprenticeship Policy for Government 

Establishment-2023” was launched for Government Establishments with the 

objective of increasing the employability of the youth of Goa and to encourage 

participation of Government Establishments and Public sector in line with 

Apprenticeship Training Scheme for those youth having fifteen years residence in 

Goa. The minimum rate of stipend payable to apprentices per month engaged 

under this policy ranges from 8000 per month to 13000 per month based on the 

qualifications stipulated in the curriculum. The monthly stipend paid to the 

Apprentices engaged in private sector under National Apprenticeship Promotion 

Scheme ranges from 5000 per month to 9000 per month based on qualifications. 
 

Engagement of Apprentices under Goa Chief Ministers Apprenticeship 

Policy for Government Establishment-2023 is a continuous process as 

Apprentices can be engaged as per available opportunities in the Departments / 

Establishments as and when they arise. 
 

Candidate registration on National Apprenticeship portal is one time task. 

Once the candidate is registered on the portal, he/she can then login every time 

using the same credentials. The Candidate can then apply for opportunities as and 

when they are created on portal using his pre created account. Duration of training 

period is either one year or as per the duration of trade whichever is higher as 

stated under “ Goa Chief Ministers Apprenticeship Policy for Government 

Establishment-2023”. As per Apprenticeship Rules 1992, Extension of 

Apprentices can be initiated in extraordinary situations, if unable to take the final 

test owing to illness or other circumstances beyond his control to cover up 

training missed up during such period. 
 

As of now the Government of Goa doesn’t have any policy for prioritizing 

Apprenticeship Certificate holder during Government job recruitment. However 

The Apprenticeship training is treated as Experience in Government Department 

wherever applicable as per the amended recruitment rules for Group ‘C’ posts 

notified via Official Gazette , Series No. 29  dated 19th October, 2023 via 

Notification No 1/8/2023-PER by Government of Goa 
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